1 Written Answers
[ Translation)
Development of Tourism in Bihar

*9. SHRI TEJ NARAYAN SINGH: Will
the Minister of TOURISM be pleased to
state:

(a) the details of the schemes for de-
velopment ol tourist spots in Bihar, included
in the Seventh Five Year Plan, which have
been fully implemented;

(b) whether any other proposal for
promotion of tourism in the State is pending
for approval with the Union Government;
and

(c) it so, thetime by which these schemes
are likely to be finalised and implemented?

THE MINISTER OF STATE IN THE
MINISTRY OF TOURISM (SHRIMATIUSHA
SINHA): (a) Development of tourist spots is
primarily the responsibility of State Govern-
ments. Ministry of Tourism extends financial
assistance for projets/schemes 1o States
depending on their merit, availability of funds,
inter-se prorty. Amongst the projects sanc-
tioned during Seventh Plan period for the
State of Bihar, the following projects have
been fully implemented:

1. Assistance for promotion of fairs &
festivals (Kalchakra Festival,
Bodhgaya).

2. Constructionof Cafotora at Manner
Sharief.

3. Toiletand drinking watr facilities at
Bodhgaya, Nalanda and Rajgir.

(b) and (c). Development of Tourism
infrastructure is a continuous process and
during 1990-91 a scheme for afetaria at
Bodhgaya has been sanctioned for Rs. 7.84
lakhs. Detailed proposals for public conve-
niences at 4 places and wayside facilities at
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Koilwar and Barhi have been received from
the State Govemment and a decision on
them will be taken shortly.

[English)
Irrigation Projects of Andhra Pradesh

*10. SHRIB.N. REDDY:Willthe Minister
of WATER RESOURCES be pleased to
state:

(a) the details ofthe irrigation projects of
Andhra Pradesh awaiting clearance of the
Union Government;

(b) whether some of these projects are
likely to be cleared in the near future; and

(c) if so, the details thereof and if not,
the reasons therefor?

THE MINISTER OF WATER RE-
SOURCES AND MINISTER OF SURFACE
TRANSPORT (SHRI MANUBHAI
KOTADIA): (a) to (c). Outof three majorand
four medium projects with the Centre, one
major project, namely, Jurala has beenfound
acceptable by the Advisory Committee
subject to, amng others the State
Government's obtaining clearance from en-
vironmental and forest angles. Two major
projects, namely, Telugu Ganga and
Vamsdhara State-1l though techno-eco-
nomically appraised, needresolution ininter-
State issues. In addition, for Vamsdhara
State |l, environmental clearance is to be
obtained by the State Government. For the
remaining four medium projects, the State
Government has to comply with the obser-
vations of Central appraising agencies and
also obtain forest clearance.

Support Prices of Agricultural Produce
*11. DR. VENKATESH KABDE:
SHR! C.P. MUDALA
GIRIYAPPA:
Will the Minister of AGRICULTURE be

pleased o state:
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(a) the support prices of agricuttural
produce fixed at present; and

(b) the changes Govemment proposed
to make during the current financial year?

THE DEPUTY PRIME MINISTER AND
MINISTER OF AGRICULTURE AND
MINISTER OF TOURISM (SHRIDEVILAL):
(@) The Government have fixed the pro-
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curement/minimum supgport prices for kharif
and rabi crops of 1990-91. A Statement
giving the details is attached.

(b) The recommendation the Commis-
sion for Agricultural Costs and Prices (CACP)
for Copra for 19917and for Jute for 1991-92
season have been receieved and are under
consideration. As regards Rabi crops of 1990-
91, any review recommended by the CACP
will be considered as and when received.



Wiitten Answers 46

PAUSA 6, 1912 (SAKA)

45 Written Answers

se 0se G2€ 5.2 092 ¥oeig ueeqedog
08 08S 00S oey 06¢ jleys-ul-inupunoln
‘pRIN
ss ost 14 4 09¢ Gee pue Buoopy ‘(1eyly) inj ses|ng
(16ey pue eziepy
Sl 08l S9l Syl Gel ‘eileg 'yemop) sjeale) esieo)
oe see §0¢ 08} 8sl euipadng
oz Sie S61 0t psi eul4
0¢ So¢ 4118 ogl 0S¢ uowLo) Apped
16-0661 o1 jreyy
{/8unb 1ed ‘sy)
9 g 14 € ¢ L
16-0664
Uy eseeJou| L6-0664 06-6861 68-8861 88-£861

§69)id HoddnS WnWUlN/IUeweindoid

INIWILVLS



Written Answers 48

DECEMBER 27, 1930

Written Answers

47

00]3 «:0091 «00S} B1000
b .00°€2 0022 0561 058} (80114 Wnwiup Aioinjels) euedlebng
14 02¢ S62 ®0s¢ @0y wessy -Gl . anr
SL'0 sl 0S'E} 0824 rard s -0p-2 1
SL0 sZel 052l SLLE Gzt (Byiedsy)z 4  ©09€Q0L DA
c9 0S. 069 009 0SS v-H
0S 029 0.S 00§ oty LLLHIvLY-d uonod
0L 009 0€S oSy 06€ paes-iemojung
oe oov 0LE oce 00€ MO|IBA
(jewunb sed sy)
9 [ 14 I 4 L
16-0661
Ul esee.lou| 16-0661 06-6861 65-8861 88-/861

$8011d Hoddng wnwijuiy/ueweins0id

dolo




‘uressy G-M Ol seleled @
066 |-lea A lepus|ED O} selejey .,

‘JejuInb Jed $2 ‘sy si pexi; eolid ey} Z6-166 | 104 '|eAs| jey) eAoqe esesloul sjeuocibodoid Yum juedsed g'g jo Aleacdes oiseq B O} payull

Written Answers 50

PAUSA 6, 1912 (SAKA)

se S/S 0SS ory Sty 1emo|jjeg
74 0.8 SYS (14 ooy euo|
for4 009 G.G 09t oty preisnpypeesedey
62 osy L2y T4 062 Wweugy
] 061 081 Spi sek Asjieg
. ] see 512 €81 €L} leoym

L6—0661 §d0ID IqeY
(fejunb tad 'sy)

9 ) 14 € Z [

16-0661
ur esealouf 16-0661 06-6661 68-8861 88-2661

Written Answers

49

§8211d poddng WNWIUI/IUewWeIn30id

dos




